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ing of the Mishra Dhatu Migam Limited,
Hyderabad, for the ycar 1981-82,

(ii) Annual Report of the Mishra
Dhatu Nigam Limited, Hyderabad, for
the ygar 1%81-82 along with Audited
Accounty and the comments of the
Comptroller and Auditor General
théreon.

[Placrd in Library. See *o. LT-5650/
82).

(3) (i) A =staiement regarding Re-
view by the Government on the work-
ing of the Bharst Earth Movers Limit-
ed. Bangalore, for the year 19E1-82.

(ii) Annusl Report of th® Bharat
Earth Movwers Limited, for th: year
1981-82 along with Audited Actounts
afid the gommeni: of the Comptroller
und Auditor f{ieneral thereon.

[Placed in Library. See ™o. LT-5651/
H2].

(4)(i) A statement regarding Re-
view by the Government on the work-
ing of the Bharat Electronics Limited,
for the year 19%1-82.

(ii Annual Report of the Bharat
Flectronics  Limited. for the year
1981-82 along with Audited Accounts
and the comments of thy Comptroller
and Auditor ficneral thereon.

[Placed in Library. %ece No. LT-5652/
&2).

INDIAN  PoLICE ~ SERVICE  (UNIFORM)

AsENDMENT RULEs, 1982 TWENTIETH

REPORT OF DEPUTY L OMMISSIOMER FOR

LiNGuisTIC MINGRITIEE IN  INDIA  FRIIM

JuLy, 1978 1O JUNE, 1980, AN ExPLA-

®ATORY NOITE IN REGARD TO THE HKEPORT
AND ETATEMENT FOR DELAY.

THE MINISTER OF STATE IN THE
MIMISTER OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): I beg to
lay on the Table:

(1) A copy of the Indian Police
Bervice (Uniform) Amendment Rules,
1%82 (Hindi and English versions)
published in Notification No. G.S.R.
880 in Gazette of India dated the 23rd
October, 1982 under gub-section (2)
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of mection 3 of the All India Services
Act. 1951. [Placed in Library. See
Mo. LT-3647/82).

(2) A copy of the Twentieth Report
(Hindi and English version#) of the
Deputy Commissioner for  Linguistic
Minoritie, in India for the period from
July 1978 to June, 1980.

(3) An [Esplanatory Note (Hindi and
knglish versifns) in regard to the
Report.

(4) A statcment (Hindi and English
versions) showing reasons for delay in
laying the Report mentioned at (2)
above.

[Pluced in  Library. Sce ™o. LT—
564H/82).

#R. SPE4KIR: Shri Dharma Vir,
(Interruptions)

I am not immune to any suggestion from
the House. 1 go acocrding to the sug-
gestiony given. Still  you do not try to
zooperate with me. | work acocrding to
the wishe: of the House. Why should
you not cooperate?

Shri Dharma Vir.
BEELI WORKFRS WELEARE FUND (AMEIND-
MENT) RuLEs, 1082 AmD LiESTONE AND
DoLoMiTE  MINES  LAMBOUR WELFARE
FuNp (AMENDMENT) RuLEs, 1981.

THE DEPUTY MINISTER IN THE
MINISTKY OF LABOUR AMD RE-
HABILITATIOM (SHRI DHARMA
VIR): T beg to lay on the Table:

(1) A copy of the Beedi Workers
Welfare Fund (Amendment) Rules, 1952
(Hindi and English versions) published
in  Motification No. G.S.R. 83% in
Gazette of India dated the 21st August
1982 and 2nd  Ox:tober, 1982 under
tub-tection (4) of section 12 of the
Beedi Workers Welfare Fund Act, 1976.

[Placed in Library. See No. LT-5653/.
82].

(2) A copy of the Limestone and
Dolomite Mines Labour Welfare Fund
(Amendment) Rulex, 1981 (Hindi and
English versionk) published in Notifica-
tion No. G.S.R. 550 in Gazette of India
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planatory  HMote regarding  con-
tinuance of exemption from auxiliary
duty of customg on unwrought

dated the 12th June, 1982 under sub-
mection (4) of section 16 of the Lime-

mone Dolomite Mines Labour Welfare
Fund Act, 1972. [Placed in Library. conper Upio . 1240 NgRRa e
Sec No. LT- 5654/82). (iii) GS.R. 640(E) published in
(Interruptions). Gazette of India dated the Ist
November, 1982 ogsther 'with an
“MR. SPEAKER: He is a Member explanatory Noie regarifing con-
first and then the Mini-tc:. Shri Poojary. cewional rate of import duty on

automatic flow forming machine.
SHRI SATYASADHAN ({HAKRA-

BORTY (Laicutta South): Are we (iv) G.S.R. 628(E) published in

going to see you here on Monday at I1 Gazette of India date the 25th

a.m.? October, 1982 regarding exemption

to goody from customs duty in con-

MR. SPEAKER: No, you are not; at nection with IX Asian Gamey, 1982.

least me. [Placed in Library. See M™o. LT-
5656/82].

SociaL SEcuriTY CERTIFICATES (SECOND
AMENDMENT) RULES, 1982, NOTIFICATIONS 3) A
1 NDER CusTOMS AcT, 1962 AND CENTRAL . ) = . X

) Notificationy (Hindi and English ver-
ExcisE RULES, 1944, REVIEW ON AND . . .

sion®) issued under the Central Excise
ANNUAL  REPORT OF LIFE [INSURANCE
] Rules, 1944:—
CORPORATION OF INDIA FOR THE  PERIOD
ENDED 31-3-82 ETC.

copy each of the following

(i) GS.R. 641(E) published in

THE DEPUTY MINISTER I TIE Gazette of India dated the 1st
MINISTRY OF FINANCE (SHRI November, 1982 together with an
JANARDHAN POOJARY): | beg to explanatory Note regarding con-

tinuance of the existing rate of excise

lay on the Table—
duty on copper.

(1) A copy of the Social Security

Certificates (Second Amendment) (ii) G.S.R. 642(E) published in
Rules, 1982 (Hindi and English ver- Gazette of India dated the It
sions) publishey in Notification No. November, 1982 together with an
GS.R. 627(E) in Gazette of India explanatory Note regarding con-
dated the 25th October, 1982 under tinuance of the existing basic excise
section 12 of the Government Savings’ duty on manufactures of copper.
Certificate  Act, 1959. [Placed in [Placed in Librarv. See No. LT-
Library, See No. LT-5655/82]. 5657/82].

(‘7’) A. copy .eacl? of the f9110wir1g (4) A copy of Annual Report
Notlﬁcatlons (Hmdn' and English ver-~ (Hindi and English versions) of the
sions)  under se;:non 159 of the Life Insurance Corporation of India,
Customs Act, 1982:— for the period ended the 31st March,

(i) GS.R. 638(E) published in 1982 along with Audited Accounts

Gazette of India dated the 1st under mection 29 of th, Life Insurance

November, 1962 together with an Corporation Act, 1956.

explanatory . Note regarding con-

tinuance of existing rate of basic (5) A statement (Hindi and English

customs duty on unwrought copper versions) regarding  Review by the

upio 15th Hovember, 1982. Government on the working of the
Life Insurance Corporgtion of Indix,

(ii) G.S.R. 639(I") published in for the period ended the Ist March,
Gazette of India dated the 1st 1982. [Placed in Library. See Mo.

November, 1982 together with an ex- LT-5658/82].



